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Yorforaw ST s 9 w= e

7% faeel, 25 6E, 2026

T3, 2693(3T).—Fra T LA 7 TSITTAH T G TSTATSH ([ H ITANT 6 SATEHT HT 3T5T)
Ffaraaw, 1962 (1962 FT 50) (R T8H T8 TATT I AT AN Fgl AT §) T 1T 3 T ITLTT (1) F
T AT FT T AT TEHIE & TSTH ST ATHaa T8 AT il SATSE=AT HEAT F. 1. 5731(3)

A 9 frawaT 2025, ST 91T F JETLTT IS arirg 10 feawe 2025, § Tt Fit 72 oft, gy 39

AT | G0 AT § A iaE IH § TS 5T # HgHET | AT (ST §%¢) % TTHidh
I o qfiae & foru stuadiue ST fode f’rffes (STeresiua) gRT ITe9drs [@erd & JaeT & o0
YA o STTErTE T TSI+ o 37qe e ¥ =roror v off ;

T ITh STETLTIT TSI SATEHAT T TTAAT ST T AT 14.03.2026 TH ITAH FIT & T2 T,
T TEAW TTTERTEY 7 3 srferfe=m 7 amer 6 1 ITemT (1) F Jfi9 Freg aa fI RAE T2 8 ;

ST Fe T AL o 376 ITE X [A= i3 & T4, 3T g FHTET 81 ST+ 9% o6 36 I/ areaare
g 3 forw srfera 8, 98 STIRT & AfeehTe 7 999 e & At g ;

3793 GI/2026 )
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A T, Feal T ALY, IH ATATHIH T T 6 2T ITLTT (1) FIT V& TRAT T TART Fd g0, T8
IO T g FoF =0 st & gorr st # ffafds gff § areaeres feem % fore so=mr & sieewe
FT A AT ST ;

ST FeR T qLHIT I<h ATATHAT T &7 6 i ITATT (4) T TS ARAT HT TIRT Fd g4, T
fAer 3T 2 36 3<% I & START 7 TR T8 ATT0T 3 THRT9H A a0 & Fegi T qeane | Wi g &
FATT, T FATHT & T gIahe SHUAITUA AT Toe [ofHee (Sremesiiua) # [fga gem

Ui ST @RS aTevered Afefaad, 1962 H gT 10 F LA Rt off efaqfd F forg

stuadtoer 2R deme forfies (Sherestiue) quiaar seart 2rf i areders & qeatead e off
HTHS I¥ Frg 1T TR F [A%g FIe 9T, ITAT AT FHTAAT FAGTST Aol af T

I
w| T HT ATH g . e EL
. FFRAL | X i
1 2 3 4 5 6
TEHIA: HILATS SFeTd S Tt T T
1 ERIE) 754 00 | 09 74
753 00 01 00
755 00 27 38
760/2 00 01 52
761/1 00 21 38
538/1 00 25 20
837 00 02 48
536 00 04 64
434 (LT ‘%Iﬁ ) 00 03 42
277 00 09 53
289 00 03 16
247 00 03 35
183/1 00 19 55
1791 00 09 67
179/3 00 01 53
179/4 00 31 47
2 Bl 222 00 43 66
170 00 17 06
172 00 51 77
160 00 16 35
159 00 13 05
158 00 00 70
157 00 10 02




[T 1l—=ve 3(ii)]

HILT =T TSI AT

- . ‘ CERK
g UEEIKIE G . S g ;j_{
1 2 3 4 5 6
173 00 | 10 | 00
176 (FZFTEY 517) 00 | 03 | 23
178 00 | 15 | 93
179 00 | 34 | 36
3 ST 2224 00 | 03 | 83
2229 (FTFTH W) 00 | 03 | 42
2133 00 | 04 | 38
2132 00 | 07 | 31
2134 00 | 57 | 81
2098 (FTFTHY - 7TET) 00 | 02 | 88
272412027 00 | 06 | 50
2717/2027 00 | 02 | 05
2723/2027 00 | 63 | 41
2716/2027 00 | 01 02
2024 00 | 02 | 66
2001 00 | 12 | 32
1678 (FTFTHY fH) 00 | 03 | 82
4 | wEEhEd | 1683 00 | 02 | 32
1734/1683 00 | 28 | 31
1591 00 | 09 | 60
1572 00 | 04 | 48
1577 00 | 03 | 33
1424 00 | 01 53
1434 00 | 08 | 90
1437 00 | 01 96
1438 00 | 16 | 61
1447 00 | 32 | 79
1452 00 | 07 | 32
1453 00 | 09 | 79
1455/1 00 | 13 | 92
1455/2 00 | 07 | 50
1455/3 00 | 05 | 97
1457/1 00 | 00 | 60
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AR

UEEIKIE g . S g ;j_{
2 3 4 5 6
AT A | 43 00 | 14 | 87
42 (T i) 00 | 00 | 70
41 (TR ) 00 07 17
FAST 712 (T i) 00 | 01 87
705 00 | 03 | 88
710 00 | 11 01
642 00 | 00 | 40
fagerar | 559 00 | 04 | 67
508 00 | 03 | 79
499 00 | 00 | 40
1622/486 00 | 00 | 40
1624/486 00 | 00 | 40
1632/484 00 | 03 | 29
377 00 | 02 | 57
376 00 | 02 | 64
EISLl 1060 00 | 08 | 12
791/1 00 | 13 | 62
799 00 | 05 | 26
742 00 | 03 | 41
743 00 | 02 | 90
612 00 | 00 | 40
609 00 | 02 | 69
514 00 | o1 50
515 00 | 02 | 58
516 00 | 04 | 14
473 00 | 02 | 24
474 00 | 02 | 82
262 (FTFTE W) 00 | o1 00
571 00 | 02 | 43
TR 421 00 | 00 60
425 (FTFTEY i) 00 | 02 | 69
430 00 | 02 | 00
296 (FTFTEY W) 00 | 04 | 30




[T 1l—=ve 3(ii)]

HILT =T TSI AT

il UEEIGIE g . o ELj
H. FFAL | TAX i

1 2 3 4 5 6
271/495 00 | o1 72

TN ITeT S qrett T ST

1 THL 921 00 | 03 | 84
FET 7 921 ¥ —FReE TS 00 | 05 | 34

916/1 00 | 04 | 00

887 00 | 07 | 59

888/1 00 | 06 | 97

868 00 | 05 | 26

801/1 00 | 38 | 74

801/4 00 | 02 | 95

818/1 00 | 04 | 59

818/2 00 | 14 | 29

795/2 00 | 00 | 40

799 00 | 00 | 40

CIMES] 1 00 | 23 | 83

AT 211/2 00 | 16 | 53

211/1 00 | 24 | 84

199/1 00 | 05 | 40

195 00 | 42 | 49

4 AEHSTEE | 142 00 | 11 94
141 00 | 08 | 05

139 (FTFTE 517H) 00 | 01 59

136 00 | 09 | of

89 (FTFTLY 511) 00 | 08 | 08

92 00 | 21 01

174/91 (FTHTE —ITH THTT) 00 | 02 | o7

173/91 (FTHTE —ITH T=TIT) 00 | 14 | 74

169/91 (FTHTT —ITH T=TIA) 00 | 20 | 29

170/91 (FTHTE —ITH T=TIa) 00 | 09 | o7

162/91 (FTHTET —ITH T=TIa) 00 | 01 68

164/91 00 | 04 | 84

66/2 00 | 05 | 42

214/66 00 | 50 | 13
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. CERK
UEEIKIE G . S g ;j_{
2 3 4 5 6
215/66 00 07 94
213/4 (FTHTE 97fw) 00 01 50
NEEEIG] 172 00 13 89
104 (STHTEY I8 =) 00 20 40
99 00 05 75
97/1 00 12 94
40 00 03 23
27 00 01 35
25 00 01 67
SRk 530/5 00 07 31
528/3 00 10 57
528/7 00 02 72
528/10 00 00 85
528/6 00 01 01
298/641 00 01 07
306/2 00 01 87
310 00 01 27
315 00 03 01
210 00 04 06
208 00 02 09
206 (TR 971W) 00 04 08
209 00 00 40
EILIES]) 354/1 00 | 02 | 25
352/1 (AT —fE=TE faemm) 00 02 00
308/1 (AT —fE=TE farem) 00 08 26
268 00 02 58
60 00 08 90
54 00 06 61
49/6 00 04 13
49/2 00 01 40
275 00 | 05 57
27502 00 00 40




[T 1l—=ve 3(ii)]

HILT =T TSI AT

Al T FT AT qE . e ER
H. TRAT | TIX .

1 2 3 4 5 6
8 AT 477 00 | 09 72
478/1 00 00 50

479 00 05 04

478 00 04 08

485 00 02 60

486/3 00 03 69

488/1 (ATHTI—HEF —UH.TH.T. 5. 00 01 00

387 00 10 01

60 00 04 14

9 TR 567/1 (T ) 00 24 54
567/2 (LY i) 00 04 83

567/10 (AT ) 00 10 90

567/7 00 09 52

567/6 00 13 74

567/5 00 01 94

567/9 00 03 16

388/1 00 15 32

474 (FTHTEY 1) 00 08 23

474/4 00 01 58

475 00 09 75

379/13 00 03 24

379/30 00 04 45

381/2 00 01 46

383/2 00 03 02

TEIT 7 383 § Wzew T 00 05 25

383/3 00 08 34

392/2 00 00 40

10 CRIEIC] 105/190 00 01 06

94 00 03 71

92 00 04 59

68/2 00 01 77

59 00 16 96

62 00 05 75
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il Tt F7 AT CERUE] . il
H. ' TRAT | TIX .

1 2 3 4 5 6
63 00 | 06 | 94

12 00 | 13 | 78

9 00 | 06 | 35

8 00 | 07 | 80

1/180 00 | 21 00

1/181 00 | 00 | 40

3/124 00 | 40 | 00

3/1 00 | 01 00

3/5 00 | 13 | 89

103 00 | 00 | 60

3/166 00 | 16 | 37

3/169 00 | 19 | 06

11 i g | 21 00 | 01 52
23/30 00 | 14 | 62

23/31 00 | 17 | 60

23/22 00 | 50 | 32

23/17 00 | 18 | 33

23/19 00 | 37 | 12

23/24 00 | 20 | 86

23/29 00 | 15 | 56

23/33 00 | 19 | 47

23/34 00 | 34 | 17

23/18 00 | 38 | 94

12 oA 250/78 00 | 18 | 00
250/72 00 | 81 50

250/73 00 | 55 | 55

250/11 00 | 36 | 37

250/10 00 | 00 | 40

250/12 00 | 47 | 19

314/4 00 | 20 | o4

314/8 00 | 03 | 57

314/10 00 | 07 | 83

314/9 00 | 03 | 15




[T 1l—=ve 3(ii)]

HILT =T TSI AT

Al T FT AT qE . e EL
H. TRAT | TIX .

1 2 3 4 5 6
314/7 00 | 20 | 78

405/314 00 | 02 | 04

314/6 00 | 19 | 11

314/3 00 | 22 | 09

314/2 00 | 51 23

404/314 00 | 08 | 38

387/314 00 | 10 | 45

388/314 00 | 06 | 98

393/314 00 | 14 | 55

314/1 00 | 16 | 29

263 00 | 05 | 92

7.7.263 ¥ 264 ¥ A7 & (Feew TF) 00 | 03 | 05

264 00 | 36 | 97

260 00 | 14 | 21

259 00 | 15 | 31

111 00 | 35 | 78

110 00 | 23 | 97

112 00 | 11 26

109 00 | 05 | 82

105 00 | 22 | 52

53 00 | 34 | 50

35/2 00 | 11 51

35/5 00 | 15 | 25

13 fAwameT 113 00 | 05 15
111 00 | 02 | o7

96/5 00 | 01 79

194/95 00 | 04 | 05

91/1 00 | 02 | 09

18/1 00 | 03 | 64

86/4 00 | 30 | 93

86/5 00 | 25 | 43

17 00 | 14 | 32

1711 00 | 19 | 86
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Al T FT AT qE . e ER
H. TRAT | TIX .
1 2 3 4 5 6
17/2 00 | 30 | 94
16 00 | 02 | 41
3/153 00 | 03 | 44
3177 00 | 15 | 34
3/155 00 | 24 | 35
185/3 00 | 47 | 76
3/178 00 | 02 | 16
92 00 | 00 | 60
14 STt aT 153/3 00 | 11 40
153/4 00 | 39 | 73
136/5 00 | 26 | 67
310/139 00 | 15 | 24
136/4 00 | 09 | 81
135 00 | o1 27
119/2 00 | 18 | 94
113/1 00 | 00 | 50
38/3 00 | 04 | 62
21 00 | 03 | 60
33 (FTFET ) 00 | 05 | 87
20 00 | 17 | 32
3/2 00 | 08 | 80
343/153 00 | 00 | 60
32/1 00 | 26 | 65
15 qret | 44
452 o1 | o1
T : Uge ST aTet T T
1 HHTETH 131 00 | 00 | 40
113/19 00 | 46 | 75
113/2 00 | 29 | 26
113/9 00 | 01 46
2 eEThAl | 706 00 | 26 | 38
806/704 00 | 05 | 88
704 00 | 23 | 33




[T 1l—=ve 3(ii)]

HILT =T TSI AT

11

il UEEIGIE g . o ELj
4. FFAL | TAX .
1 2 3 4 5 6
687 (T — fH=Te ) 00 08 17
681 00 01 64
683 00 01 91
1180/642 00 23 24
719/642 00 24 87
643 00 20 21
811/643 00 11 13
643/2 00 14 83
645 00 15 30
644 00 03 00
649 (TLFHRTLT —ITH 9=Tq) 00 31 12
650 (T G ) 00 03 58
1127/650 (A¥FTEI- frescget T=e) 00 05 34
545 00 12 87
546 00 07 16
553 00 07 67
410 (TTaTET SIf) 00 03 42
1131/375 00 03 15
360 00 02 91
1100/354 00 18 48
354 00 30 71
1093/354 00 07 08
1092/354 00 05 37
1103/354 (FTHTLT 1) 00 02 80
365/1 00 06 48
1098/354 00 11 57
1094/354 00 12 46
1101/354 00 18 33
336 (Tt — fF=TE faem) 00 04 38
275/1 00 00 40
867/244 00 08 08
242 00 15 62
241 00 08 94
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il Tt F7 AT CERUE] . il
2 3 4 5 6
253 00 | o8 | 78

219 00 | 20 | 02

829/219 00 | 00 | 40

707 00 | 02 | 00

1102/354 00 | o1 00

1007/708 00 | 00 | 60

552 00 | o1 00

1087/354 00 | 00 | 80

Saciel) 449/8 00 | 01 50
494/449 00 | 27 | 81

449/12 00 | 00 | 50

449/15 00 | 21 33

449/6 00 | 02 | 92

449/13 00 | 27 | 15

423 00 | 03 | 33

397/4 00 | 15 | 81

396 00 | o1 76

395 00 | 02 | 85

392 00 | o1 63

117/1 00 | 05 | 75

98/3 00 | 07 | 25

95/4 00 | 57 | 70

85 00 | 09 | 26

80/2 00 | 05 | 93

77 00 | 06 | 33

74/1 00 | 10 | 75

74/6 00 | o8 | 87

7419 00 | o1 97

74/10 00 | 26 | 46

124/1 00 | 00 | 60

FATAT 391 00 | 05 | 48
386 (FTFTH —TT3) 00 | 08 | 57

398 00 | 16 | 18
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HILT =T TSI AT

13

il Tt F7 AT CERUE] . il
H. ' FFAL | TAX i
1 2 3 4 5 6
385/3 00 | 02 | 88
385/12 00 | 33 | 50
385/27 00 | 09 | o1
413/381 00 | o1 52
381 00 | 03 | 08
320 00 | 04 | 67
322 00 | 05 | 11
321 00 | 08 | 31
284/4 00 | 16 | 94
280 00 | 00 | 40
282/4 00 | 11 12
282/1 00 | 13 | 38
282/9 00 | 03 | 23
282/13 00 | 00 | 40
282/8 00 | 00 | 40
284/7 00 | o1 82
284/3 00 | 00 | 40
279/14 00 | 16 | 08
279 00 | o1 52
157/1 o1 | 03 | o8
156 00 | 32 | 78
5 ATereht 128 00 | 01 78
127/1 00 | 58 | 45
364/109 00 | 23 | 56
362/109 00 | 13 | 80
109/4 00 | 00 | 40
109/3 00 | 09 | 56
365/109 00 | 03 | 00
99 (FFT ) 00 | o1 57
98 (AT ) 00 | 09 | 45
g : o ST ST TS ST
1 | @CEdRaEE | 973 00 | 13 | 63
1036 00 | 15 | o1
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Al T FT AT qE . e EL
: FHAT | TAX .

2 3 4 5 6
1006 00 06 66

1022/1 00 16 59

1022/2 00 00 40

1017/1 00 04 61

1010/1 00 15 04

1007 (FTRTEY qf) 00 03 19

877 00 03 68

851 00 01 18

746 00 02 85

754/2 00 02 41

720/1 00 24 31

GE F 718 § AEReeE U 00 04 44

348 (W) 00 56 20

FHIT 7 348 F AT 00 09 86

333/1 00 09 78

1231/281 00 14 96

1156/294 00 39 37

268/5 00 35 60

268/3 00 08 82

298 00 00 40

1237/283 00 03 36

1221/264 00 04 87

226 00 05 38

1138/285 00 01 70

TITATRIT | 273/245 00 04 70
87 00 03 91

Teqgfar | 357 00 | 18 | 95
357/4 00 19 05

355 00 02 51

357/3 00 42 46

244/1 00 04 79




[$TRT [I—=vE 3(ii)] T T TSI © T 15

- . ‘ AR

g Tt FT A0 QT . S g ;j_{

1 2 3 4 5 6
294 00 09 54
245/1 1
452 J 00 07 45
303 00 01 00
305/1 00 01 18
207 00 04 13
206 00 02 91
204 00 04 40
200 00 19 13
194 00 10 85
194/1 00 35 04
173 00 20 23
172 00 08 90
177 00 14 00
176 00 37 20
175 00 18 60
170 00 44 06
67 00 03 00
68 00 03 65
66 00 08 60
65 00 37 07
65/1 00 00 90
15 00 29 57
19 00 59 57
17 00 05 77
18 00 04 65
20 00 16 74
35 (ATFTEI— Uil 74T) 00 25 14

4 | TEHSIRTESE | 753 -
GELT | 753 H ATHeET UL 00 81 80
GO A 753 ¥ UH. U - 68 -

[FT. |. TA-14014/153/2022-GP-I| (E-43562)]
TTRSHAT 4T, a7 gi=ra
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2693(E).— Whereas by a notification of the Government of India in the Ministry of Petroleum and
Natural Gas S.O. No. 5731(E) dated the 9™ December 2025, issued under sub-section (1) of section 3 of the Petroleum
and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), (hereinafter referred to as the
said Act), published in the Extra Ordinary Gazette of India dated the 10" December 2025, the Central Government
declared its intention to acquire the right of user in the land specified in the Schedule appended to that notification for
the purpose of laying pipeline in the State of Rajasthan for transportation of Natural Gas from Mehsana to Bhatinda
(Jodhpur Section) by GSPL INDIA GASNET LIMITED (GIGL);

And whereas copies of the said Extra Ordinary Gazette notification were made available to the public up to
14.03.2026;

And whereas the competent authority has under sub-section (1) of section 6 of the said Act submitted report
to the Central Government;

And whereas the Central Government, after considering the said report and on being satisfied that the said land
is required for laying the pipeline, has decided to acquire right of user therein;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 6 of the said Act, the Central
Government hereby declares that the right of user in the land specified in the Schedule appended to this notification is
hereby acquired for laying the pipeline;

And further, in exercise of the powers conferred by sub-section (4) of section 6 of the said Act, the Central
Government hereby directs that the right of user in the said land for laying the pipeline shall, instead of vesting in the
Central Government, vest on the date of publication of the declaration, in GSPL INDIA GASNET LIMTED (GIGL),
free from all encumbrances.

GSPL INDIA GASNET LIMITED (GIGL) shall be exclusively liable for any compensation in terms of Section
10 of the P&MP Act, 1962 and no suit, claim or legal proceeding would lie against the Central Government on any
matter relating to the pipeline.

SCHEDULE
Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sg. Mt.
1 2 3 4 5 6
TEHSIL: MARWAR DISTRICT :PALI STATE:RAJASTHAN
1 ISALI 754 00 09 74
753 00 01 00
755 00 27 38
760/2 00 01 52
761/1 00 21 38
538/1 00 25 20
837 00 02 48
536 00 04 64
434 (G/L) 00 03 42
277 00 09 53
289 00 03 16
247 00 03 35
183/1 00 19 55
179/1 00 09 67
179/3 00 01 53
179/4 00 31 47
2 KAADOO 222 00 43 66
170 00 17 06
172 00 51 77
160 00 16 35




[T [—=ve 3(ii)] T =T TSI STHTETI0 17
Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
159 00 13 05

158 00 00 70

157 00 10 02

173 00 10 00

176 (G/L) 00 03 23

178 00 15 93

179 00 34 36

3 AAUWA 2224 00 03 83
2229 (G/L) 00 03 42

2133 00 04 38

2132 00 07 31

2134 00 57 81

2098 (G/L-Rasta) 00 02 88

2724/2027 00 06 50

2717/2027 00 02 05

2723/2027 00 63 41

2716/2027 00 01 02

2024 00 02 66

2001 00 12 32

1678 (G/L) 00 03 82

4 SATIYO KI DHANI | 1683 00 02 32
1734/1683 00 28 31

1591 00 09 60

1572 00 04 48

1577 00 03 33

1424 00 01 53

1434 00 08 90

1437 00 01 96

1438 00 16 61

1447 00 32 79

1452 00 07 32

1453 00 09 79

1455/1 00 13 92

1455/2 00 07 50

1455/3 00 05 97

1457/1 00 00 60

5 AASAN 43 00 14 87
GHANCHIYAN 42 (G/L) 00 00 70

41 (G/L) 00 07 17

6 KARADI 712 (G/L) 00 01 87
705 00 03 88

710 00 11 01

642 00 00 40

7 BITHUDAKALA 559 00 04 67
508 00 03 79
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
499 00 00 40

1622/486 00 00 40

1624/486 00 00 40

1632/484 00 03 29

377 00 02 57

376 00 02 64

8 BADSA 1060 00 06 12
791/1 00 13 62

799 00 05 26

742 00 03 41

743 00 02 90

612 00 00 40

609 00 02 69

514 00 01 50

515 00 02 58

516 00 04 14

473 00 02 24

474 00 02 82

262 (G/L) 00 01 00

571 00 02 43

9 GODAVAS 421 00 00 60
425 (G/L) 00 02 69

430 00 02 00

296 (G/L) 00 04 30

271/495 00 01 72

TEHSIL : PALI DISTRICT : PALI STATE:RAJASTHAN

1 RAMPURA 921 00 03 84
In Khasra No. 921- Asphalted Road 00 05 34

916/1 00 04 00

887 00 07 59

888/1 00 06 97

868 00 05 26

801/1 00 38 74

801/4 00 02 95

818/1 00 04 59

218/2 nn 14 20

795/2 00 00 40

799 00 00 40

KHATIKHEDA 1 00 23 83
LAMBIYA 211/2 00 16 53

2111 00 24 84

199/1 00 05 40

195 00 42 49

4 SAKADAWAS 142 00 11 94
141 00 08 05

139 (G/L) 00 01 59




[T 1l—=ve 3(ii)]

HILT =T TSI AT

19

Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
136 00 09 91

89 (G/L) 00 08 08

92 00 21 01

174/91 (G/L-GP) 00 02 07

173/91 (G/L-GP) 00 14 74

169/91 (G/L-GP) 00 20 29

170/91 (G/L-GP) 00 09 07

162/91 (G/L-GP) 00 01 68

164/91 00 04 84

66/2 00 05 42

214/66 00 50 13

215/66 00 07 94

213/4 (G/IL) 00 01 50

5 RAVALVAS 172 00 13 89
104 ( G/L-GP) 00 20 40

99 00 05 75

97/1 00 12 94

40 00 03 23

27 00 01 35

25 00 01 67

6 UTAVAN 530/5 00 07 31
528/3 00 10 57

528/7 00 02 72

528/10 00 00 85

528/6 00 01 01

298/641 00 01 07

306/2 00 01 87

310 00 01 27

315 00 03 01

210 00 04 06

208 00 02 09

206 (G/L) 00 04 08

209 00 00 40

7 354/1 00 02 25
BOMADADA 352/1 (G/L- Irrigation Dept.) 00 02 00

308/1 (G/L- Irrigation Dept.) 00 08 26

268 00 02 58

60 00 08 90

54 00 06 61

49/6 00 04 13

49/2 00 01 40

275 00 05 57

275/2 00 00 40

8 SANPA 477 00 09 72
478/1 00 00 50

479 00 05 04

478 00 04 08
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.
1 2 3 4 5 6
485 00 02 60
486/3 00 03 69
488/1 (G/L-Sadak-NHALI) 00 01 00
387 00 10 01
60 00 04 14
9 INDRANAGAR 567/ 1(G/L) 00 24 54
567/2 (G/L) 00 04 83
567/10 (G/L) 00 10 90
567/7 00 09 52
567/6 00 13 74
567/5 00 01 94
567/9 00 03 16
388/1 00 15 32
474 (G/L) 00 08 23
474/4 00 01 58
475 00 09 75
379/13 00 03 24
379/30 00 04 45
381/2 00 01 46
383/2 00 03 02
In Khasra N0.383 (Metalled Road) 00 05 25
383/3 00 08 34
392/2 00 00 40
10 KHETAWAS 105/190 00 01 06
94 00 03 71
92 00 04 59
68/2 00 01 77
59 00 16 96
62 00 05 75
63 00 06 94
12 00 13 78
9 00 06 35
8 00 07 80
1/180 00 21 00
1/181 00 00 40
3/124 00 40 00
3/1 00 01 00
3/5 00 13 89
103 00 00 60
3/166 00 16 37
3/169 00 19 06
11 BHAMBOLAI 21 00 01 52
23/30 00 14 62
23/31 00 17 60
23/22 00 50 32
23/17 00 18 33
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.
1 2 3 4 5 6
23/19 00 37 12
23/24 00 20 86
23/29 00 15 56
23/33 00 19 47
23/34 00 34 17
23/18 00 38 94
12 BHALELAV 250/78 00 18 00
250/72 00 81 50
250/73 00 55 55
250/11 00 36 37
250/10 00 00 40
250/12 00 47 19
314/4 00 20 04
314/8 00 03 57
314/10 00 07 83
314/9 00 03 15
314/7 00 20 78
405/314 00 02 04
314/6 00 19 11
314/3 00 22 09
314/2 00 51 23
404/314 00 08 38
387/314 00 10 45
388/314 00 06 98
393/314 00 14 55
314/1 00 16 29
263 00 05 92
In Bet. Khasra N0.263 & 264 (Metalled Road) 00 03 05
264 00 36 97
260 00 14 21
259 00 15 31
111 00 35 78
110 nn 23 Q7
112 00 11 26
109 00 05 82
105 00 22 52
53 00 34 50
35/2 00 11 51
35/5 00 15 25
13 NIMBADA 113 00 05 15
111 00 02 07
96/5 00 01 79
194/95 00 04 05
91/1 00 02 09
18/1 00 03 64
86/4 00 30 93
86/5 00 25 43
17 00 14 32
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.
1 2 3 4 5 6
17/1 00 19 86
17/2 00 30 94
16 00 02 41
3/153 00 03 44
31177 00 15 34
3/155 00 24 35
185/3 00 47 76
3/178 00 02 16
92 00 00 60
14 BAGADIYA 153/3 00 11 40
153/4 00 39 73
136/5 00 26 67
310/139 00 15 24
136/4 00 09 81
135 00 01 27
119/2 00 18 94
113/1 00 00 50
38/3 00 04 62
21 00 03 60
33 (G/L) 00 05 87
20 00 17 32
3/2 00 08 80
343/153 00 00 60
32/1 00 26 65
15 PALI-II 452 01 01 44
TEHSIL : ROHAT DISTRICT : PALI STATE:RAJASTHAN
1 KANAVAS 131 00 00 40
113/19 00 46 75
113/2 00 29 26
113/9 00 01 46
2 DHABAR KALAN 706 00 26 38
806/704 00 05 88
704 00 23 33
687 (G/L-Irrigation Dept.) 00 08 17
681 00 01 64
683 00 01 91
1180/642 00 23 24
719/642 00 24 87
643 00 20 21
811/643 00 11 13
643/2 00 14 83
645 00 15 30
644 00 03 00
649 (G/L-GP) 00 31 12
650 (G/L) 00 03 58
1127/650 (G/L- PWD Sadak) 00 05 34
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.
1 2 3 4 5 6
545 00 12 87
546 00 07 16
553 00 07 67
410 (G/L) 00 03 42
1131/375 00 03 15
360 00 02 91
1100/354 00 18 48
354 00 30 71
1093/354 00 07 08
1092/354 00 05 37
1103/354 (G/L) 00 02 80
365/1 00 06 48
1098/354 00 11 57
1094/354 00 12 46
1101/354 00 18 33
336 (G/L- Irrigation Dept.) 00 04 38
275/1 00 00 40
867/244 00 08 08
242 00 15 62
241 00 08 94
253 00 08 78
219 00 20 02
829/219 00 00 40
707 00 02 00
1102/354 00 01 00
1007/708 00 00 60
552 00 01 00
1087/354 00 00 80
3 ARTIYA 449/8 00 01 50
494/449 00 27 81
449/12 00 00 50
449/15 00 21 33
449/6 00 02 92
449/13 00 27 15
423 00 03 33
397/4 00 15 81
396 00 01 76
395 00 02 85
392 00 01 63
1171 00 05 75
98/3 00 07 25
95/4 00 57 70
85 00 09 26
80/2 00 05 93
77 00 06 33
74/1 00 10 75
74/6 00 06 87
74/9 00 01 97
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
74/10 00 26 46

124/1 00 00 60

4 KALALI 391 00 05 48
386 (G/L-Road) 00 08 57

398 00 16 18

385/3 00 02 88

385/12 00 33 50

385/27 00 09 01

413/381 00 01 52

381 00 03 08

320 00 04 67

322 00 05 11

321 00 08 31

284/4 00 16 94

280 00 00 40

282/4 00 11 12

282/1 00 13 38

282/9 00 03 23

282/13 00 00 40

282/8 00 00 40

28417 00 01 82

284/3 00 00 40

279/14 00 16 08

279 00 01 52

157/1 01 03 08

156 00 32 78

5 LALKI 128 00 01 78
127/1 00 58 45

364/109 00 23 56

362/109 00 13 80

109/4 00 00 40

109/3 00 09 56

365/109 00 03 00

99 (G/L) 00 01 57

98 (G/L) 00 09 45

TEHSIL : LUNI DISTRICT : JODHPUR STATE:RAJASTHAN

1 KHARABERA 973 00 13 63
PUROHITAN 1036 00 15 91

1006 00 06 66

1022/1 00 16 59

1022/2 00 00 40

1017/1 00 04 61

1010/1 00 15 04

1007 (G/L) 00 03 19

877 00 03 68

851 00 01 18

746 00 02 85
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
754/2 00 02 41
720/1 00 24 31
In Khasra No. 718 — Asphalted Road 00 04 44
348 (G/L) 00 56 20
In Khasra No. 348 - Nala 00 09 86
333/1 00 09 78
1231/281 00 14 96
1156/294 00 39 37
268/5 00 35 60
268/3 00 08 82
298 00 00 40
1237/283 00 03 36
1221/264 00 04 87
226 00 05 38
1138/285 00 01 70
2 PABUPURA 273/245 00 04 70
KUMHARAN 87 00 03 91
3 RAJPURIYA 357 00 18 95
357/4 00 19 05
355 00 02 51
357/3 00 42 46
244/1 00 04 79
294 00 09 54
2451 1 00 07 45

24572 J
303 00 01 00
305/1 00 01 18
207 00 04 13
206 00 02 91
204 00 04 40
200 00 19 13
194 00 10 85
194/1 00 35 04
173 00 20 23
172 00 08 90
177 00 14 00
176 00 37 20
175 00 18 60
170 00 44 06
67 00 03 00
68 00 03 65
66 00 08 60
65 00 37 07
65/1 00 00 90
15 00 29 57
19 00 59 57
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Area
Sr. No. Name of Village Khasra No.
Hect | Are | Sq. Mt.

1 2 3 4 5 6
17 00 05 77
18 00 04 65
20 00 16 74
35 (G/L- Luni River) 00 25 14

4 GUDABISHNOI 753 ~
RAIKAAN In Khasra No. 753 — Asphalted Road 00 81 80

In Khasra No. 753 — S H 68 -
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